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The following industries are regis­
tered with the D. G. T. D. in the me­
dium sector:

'Goalpara district • Beer, soft drinks, 
bright bars and 
shat tings.

Kamrup district ■ Poultry < cattle and
teed.

Regarding the small scale sort or the 
following are tht rumber of units re­
gistered us on 31st December, lt)71

No of u.i s
D >tuc ugistcroJ

C e c lu r .................................. 112

X3oalpara • • * 245

Kamrup . . .  ^io
Nowgong • • 206

Mikir Hills . . .  I7

N r̂th Cachar Hills Not
available

Charges of Corruption against Tamil 
Nadu Ministry

1224 SHRI B. S. BHAURA.
DR. SHANKAR DAYAL 

SHARMA:
Will the PRIME MINISTER be 

’pleased to state:
(a) whether Government have rec­

eived a memorandum from Shri 
Kalyanasundaram M.P. bringing out 
further charges of corruption against 
the DMK Government in Tamilnadu; 
and

(b) what steps the Centre has taken 
to make an investigation into those

-allegations?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PERSON- 

'NEL: (SHRI RAM NIWAS MIRDHA):
(a) and (b). Besides the memoran­

dum  submitted by him to the Presi­

dent on the 7th November 1972, a* 
which comments ct the Chief Minister 
of Tamil Nadu have already been ob­
tained, Shri M. Kalyanasundaram, 
M.P., has sent to the Prime Minister 
a further note containing some addi­
tional facts and some more allegations 
against the Chief Minister and some 
other Ministers of Tamil Nadu and al­
so a rejoinder to the Chief Minister’ s 
comments. These have been forwar­
ded to tho Chief Minister of Tamil 
Nadu for his comments.

Frequent appearance of persons 
connected with World A^embly of

Youtli in Delhi T.V Programmes

1225. SHRI C. K. CHANDRAPPAN: 
Will the Minister ot lntormaticn and 
Broadcasting be pleased to state.

va) whether the attention of Govern­
ment has been drawn to the fact that 
Tt'lrx ision m Delhi provides opportu­
nity to people connected with the 
World Assembly of YvUth to appear 
constantly m their programmes about 
youth;

(b) whether Government are aware 
that World Assembly of Youth is an 
organisation alleged to have received 
C.I.A. money; and

(c) if so, the reaction of Govern­
ment thereto’

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRT DHARAM 
BIR SINHA): (a) No opportunity as 
.such has been provided by TV Centre 
in Delhi to people connected with 
World Assembly of Youth.

(b) The World Assembly of Youth. 
Brussels is one of the organisations 
which had been named in the UJS. 
press disclosures in 1967 as an indirect 
recipient of C.I.A, funds through the 
Asia Foundation.

(c) The office ol the Asia Founda­
tion In India was wound up under 
Government orders in 1988.




